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With regard to the other sugges~
tions given by the hon. Members, 1
would like to point out that whether
it is West Bengal or Assam, we are
trying to explore oil wherever we
can find it. Our effort is to increase
oil production to the best possible
extent and to find new locations, And,
therefore, West Bengal or the Bay of
Bengal, whatever has been suggested
is not going to pe neglected. In view
of our resources, we are carrying out
all this work,

Similarly, the refining capacity is
also going to be expanded. We are
taking every care to expand the exist-
ing refining capacity,

As far as Assam is concerned, it is

"'not correct to say that Assam has
been neglected in the matter of setting
up of refineries. Assam has got
Digboi Refinery, Gauhati Refinery and
Bongaigaon Refinery. These meet the
Jocal demand sufficiently. Not only
that, apart from crude oil which flows
from Assam to Barauni, some petro-
leum products have to be exported
out of Assam. Therefore, the position
is that we are taking care of Assam,
With regard to the development of
Assam in regarg to cil, we are very
fortunate that in the recent days
ONGC and OQil India people have
struck oil in Arunachal Pradesh, in
some parts of Assam and also in some
parts of Gujarat. We are hopeful
that the work in offshore Andhra
Pradesh will be taken up more seri-
pusly,

. We have encountered difficulties in
the initial stages. We shall try to
overcome them and we shal] try to
find gut oil in Mahanadi and Godavari
basin, - -

MR. CHAIRMAN: The question is:

' “That the Bill further to amend
the Oil anq Natural Gas Commis-
. sion Act, 1959, be takea into con-
- aidmuonn‘ .
The motion was adapted.

'm 'CHAIRMAN: Now 1t i

t0 check population (HAH)

8 OClock, We may teke up EIH-
An-Hour discussion.

EB.z0 hrs.
HALF-AN-HOUR DISCUSSION

INCENTIVEs AND DISINCENTIVES TO
CHECE POPULATION

MR. CHAIRMAN: We now take up
Half-An-Hour Discussion,

Dr. Krupasindhu Bhoi,

DR. KRUPASINDHU BHOI (Sam-
balpur): Mr. Chairman, Sir, I am sure, -
you are convinced that the answer to
Starred Question No, 640, given - on
2nd April, 1981 regarding incentives
and disincentives to check popula-
tion was incomplete. So, it iz neces-
sary that there should be a general
consensus of Members of Parliament,
MLAs, MLCs and the people in gene-
ral as a whole on this matter and
that there should be a decision taken
in this regard.

The radiation hazard created by
nuclear explosion has no resemblance
to population explosion at all because
in the case of nuclear explosion, ounly
a few areas or a few people will die
of radiation sickness or radiation
hazard. But in the case of poulation
explosion which the country is facing
it has got a greater impact on socio-
economic conditions of the people, We
are not going to discuss the world
phenomena in developed countries
which can sustain such a population
explosion. There is automatically a
decline in the birth rate of developed
countries. But in India the popula-
tion explosion is alarming, If you
analyse the birth rate, if you analyse
the population explosion, from 1851 to
1981, according to the latest census
figures, there is hundred per cent in-
crease in the population,: In 1951, the
population was 360 million and now,
in 1981, it has shot up to 684 ‘mlllion.

According to the demographic study
made by the Economic and Social Com-
mission for Asia and Pacific, in which
they have analysed different population



'R’? : xnmumm m 20, 1001. - < isicen iwutom
A vheck population (HRN) =
{n:xrwmnm] :mm-mmmm_

statmiel those areas, the explosion
of population in those areas is 1.9 per
gent per year whereas in India, the lat-
est census shows that it is more than
2.68 per cent per yeat, If you compare
the measureg undertaken by the Gov-
- ernment in 1976 and before 1876 also,
the family planning programme which
was then envisaged had been curtailed,
sabotaged and mis-propagated during
the regime of Janata Party so that it
had a great set-back to the population
control pregramme. So,.we must have
2 new look at it. A separate Depart-
ment of Population control should be
established and a separate Cabinet
Minister should be put in charge of
thig population contrel .programme.

"Now, 1 weuld like to give the date
as to how the population explosion
has affected the Indien economy, The
GNP growth rate increased during
the period from 1951 to 1981 by 50
per cent whereas the population has
increased by hundred per cent. It has
doubled. If the population increases
at this rate in India, then by 2000
AD, it will reach to more than 100
crores. As regardg the density of
population also, it is said that each
person will not get an area of more
than 56 feet for his burial.

Yn this context, I would say that it
js time that we should have a fresh
jook at this problem, 1 would say
one thing—somebody may take an
offence—that in India, there is po-
verty in the midst of prosperity and
ladiés are more fertile than land.

Let us take China for comparison.
It is an economically backward coun-
try. It is still in a geveloping stage.
But they have achieved their goal If
we go through the statisties, we %an
find that no country in South-East
Asia has attained a growth-rate of 11
per thousdnd. Vs

But we have still to achieve ourl
goal. ' |

Bmgldnh hag anneunced  zero

mth-nte.ﬂmdtllumttolm
én reducing - b&&-m .

rate has declined.

Even Arabian countries are adoyt-
fng this population tontrol method.

No country has yet framed any
legislation to “curb the mhhm
growth, But in developing countries,
population control is a must. It bas
to be adopted according to one’s status
and position,

India’s economy and ;ocw-ecvnomic
conditions and customs are different
from China. Incentiveg are given im
China. More than 20 million peopie
are benefited. Each family has one
child only. They are getting iiicentives
such as free land, free house and
employment. 10 million people regi-
stered their nameg pledging to have
only one child.

I would, therefore, urge upon the
Minister to take concrete steps to
achieve our goal.

The Sixth Plan envisages an expen-
diture of only Rs. 1,400 crores on this
account. But, if you want to bring
about family planning through per-
suasion, as explained by Mrs, Gandhi
in her interview to Doordarshan,
that will not materialise.

Thizs present organisation, the pre-
sent syst¢ém of administration which
is ‘set up for population control will
not gerve the purpose. It is bnly just
like pelting a stone over a mountain,
It is a drop in the ocean. For pro-
per monitoring and allocation of suffi--
cient funds, the Health Ministry
should urge the Finance Ministry. The
leaders of our country should be im-
pressed that if the growth-rate of 1
per cent iz t0 be achieved, then the
necessary funds should be provided'
for motivation, incentive and fer re--
Search programmes.

My suggestion is that there should
be 1o restriction Tor edoption of abor-
fioh th our ‘Gountry as is the practice
in Japan. A statute sho#id be Mid
for married and. wvomerried Jadies, 'We:
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We bhave to bring about gxeazer
awareness through flms among the
people of the benefits of & Even
8 million metre filmg can be ghown in
each village depicting the advantages
of abortion. The people will be edu.
cated. They wil come to know of the
evacuator, It is a very simple pro-
cess. 12 weeks of pregnancy can be
terminated within 2 to 3 minutes. It
the pregnancy is more prolonged, it
can be terminated within 10 minutes.
1t is not a problem. The cost of eva-
cuator is Rs, 800 or Rs. 1,000/-. It
can be supplied to all the sub-centres
of the country. The process of abor-
tion is no longer a hazard for the
health or life ot mother.

In Japan, the programme of family
planning is implemented without tak-
ing any sterner measures,

The second point is regarding mar-
riage. In 1876, some important fea-
tures of the national population policy
were laid down. They were not adher-
ed to by the Janata Government with
the result that the defects in the
implementation of the programme
are not 7removed and
are continuing even today.
The age of marriage has been raised
from 15 to 18 for girls and from 18
to 21 for boys, It should be revised
again: 18 years should be revised 1o
\31; and 21 years shoulg be revised to
24. .The objective was spacing of
children, reducing the population
growth, - But, it has shot up causing
concern to everybody. So, the age
©of marringe ghould be revised.

Each district headquarter hoepital
should have three to four mobile vaas
fo tske gpot doolsl,om and o conduct
spot_operations in - Bkerilisa~
tion of females sh.ou].d be done. Tubec.

Aemy is vary. pogisdar in Orissa, Tamil
Sinfhe and_ Kemala. Why ctn't 3t-be
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popularised throughout the country? .

I was hearing the Mipister of iate
the othér day. He was
in Punjab, U.P. and other plaeu. this
operation took more than 20 tp 80
m.inutei lama doctor; I was pracs
tising; I was a medical officer; 1 was
conducting the ‘operation within fve
to seven minutes. It is not g big thing.
We have the latest developments:

laparoscope has been invented; lapae
rocloudy has been i.nvanted, by that
process, the time consumption is wery
much less. The doctors should move
inty the villages and conduct the ope-
rations. Within a day 40 to 50 opera-
tions can be done. This should be
popularised throughout the country.-

Though family planning is in the
Concurrent List—it has been teken
by the Government of India in 1977—
no measures have been taken at the
Central level for monitoring in differ-
ent States. For that, the States which
are nearer to Delhi are at fault. Why
not the Chief Ministerg of those States
take up this particular programme in
their hands? They ghould monitor

and they should achieve the goal of

increase of only eleven per cent in
decadal growth. That should be our
aim.

For motivation purposes, I would
suggest to the Ministey that more fe-
males should be educated, so that they
can convince the females by going
door to door; they can have the ste-
rilisation operation done in no time.

We have recently passed in the
Lok Sabha a Resolution for continu-
ance of reservation for Scheduled

_ Castes and Scheduleq Tribes, Tt is a

welcome thing. Why not in this Ses-
sion pass a Resclution on national
consensus for ‘population check? Ir-
respective of caste or religion of creed,
we should have a genéeral consensus
because fio couniry outside India Is
adverse to population confrol. 'We can
adopt any method. In the next Ses-
gion of Parliament, a siringent Jegls-
Jation should . be brought forward- to
check the population. ‘Unless and un.

\

disincentives fo *' 430

¥

‘that



__433 . Incentives ﬁd

[Dr. 'muinm-suou

'tﬂthatbdone.ldnnotthinkeur
soclo-economic condition will improve,
1t is said that, if people are poor, they

‘are avers¢ to it. But in Orissa no-
bedy is averse to it; gverybody iz com.

“ing forward. Motivation was less
and financial assistan¢ecwas less. If
the population increases tp 100 crores
by 2,000 AD,, then the GNP will not
increase at that level. I must request
the Minister to think about this mat-
ter and have a legislation..

SHRI G. M. BANATWALLA (Pon-
nani): There should be no legislation;
you cannot legislate on this issue.

DR. KRUPASINDHU BHOI: Don't
worry. In India...

MR. CHAIRMAN: Please conclude
now.

DR. KRUPASINDHU BHOI: 1In
this Jegislation, particularly, there
must be g provisipn; if some body is
a barrier in the implementation of
small family norm, he should be
taken to task. Because no country
in the world is averse to population
control. Among the developing coun.
tries India cannot afford to do so.
Indja is one country which up till now
has not achieved the goal. It is more
than 24.68 per cent in a decade.

The last point that I wish to make
is that a separate Department of
Population Control and Family Pian-
ning should be set up under the
chairmanship of a Cabinet Minister ak
the headquarters, that is, at Delhi
ang also in the . States s separate
- Ministry should be there. Hundred
per cent incentive should be given.
The State Governments should also
come forward to add to the incentives,

Another measure by the State can
be that the Reserve Bank of India
should be asked to ban ewerdrafts to
.States which are not coming under
the parameters ot the Central guida-
lines.

S0 many thingg are there but you
gre’ not giving me tlme and you are
.ringing the bell, - .

'SHANKARANAND): Mr.

‘__ " APRIL 29, 1081 disincentives 10 m
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‘nsation. How can we bring down this

zi.eapercentotd&cadalgwwth ta
11 per cent? The family -planning
programme é&visaged in the Sixth Plan
aims.tasrowthrateotmpormt
crude birth rate per thousand _and
the crude death rate will be reduced
to 9. Unless and until some stringent
measures are taken, we cannot achieve

" this goal. The stringent measures I
- have told, the Ministry should :look
" into.

- .

Lastly 1 will urge upon the Minister
that in the Government a criteria
should be fixed that MLAs and MPs,
as we are the lawmakers, should not
break the law and one child per fa-
mily should be the ideal. This is the
international dialogue of the day and

" in all the developing nations there is

s0 much concern. So many seminars
are being conducted. Why not the
MLAs, MPs and members of the Gram

- Panchayats also follow these guide-

lines? More money should be given
to the States which are very much
realising the population explosion and .
achieve 1.1 per cent rate per year. It
should not be more than that. It

. should be 1.1 per cent increase and

the death rate ghould be 0.5 per cent
per year, '

SHRI G. M. BANATWALLA:
Please reject the demanq for legisla-
tion. Please do that so that the nation
may come to know. This demand is
going to create tension,

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
Chair-
man.,... )

SHRI KAMALAPATI TRIPATHI

(Varanasi): There are only 10 minutes
lefy for you

SHRI R. P. YADAV (Mndhepura).

-And other members arf also there. '

SHRI B. SHANKARANAND. I em

“really’ thankfuj’ to” the hon. Member-
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who hn rmad -thig qwasﬂon v.nd

given gn opportunity to the House to
" discuss the very important issue of
popuhtion. The House has seized the
opportunity and I am happy that
many members gre present here. This
shows the earnestnesy of the House on

a very gerious question facing the

. nation, ...

~ SHRI RAMAVATAR SHASTRI
(Patna): Very few are here,

SHRI B. SHANKARANAND: Very
few on that side. .

Sir, the hon. Member hag made
many jmportant and valuable sugges-
tiong which deserve the gttention of
the Government and the House also.
“He hag suggesteg a separate, jndepen-
dent, ministiy for population control.
He has suggested many long-term and
short-term measures including legisla-
tion, registration of unemployed,
registration of the people who are
willing to have only one child, Sir,
. al] these suggestions, I have taken
note of. (Interruptions)

AN HON. MEMBER: Are ‘you con-
<cluding?

SHRI B. SHANKARANAND: I have
not finished. Do you think I am going
‘to conclude? I am going tg respond.

Sir, the present Government are
fully aware of the consequences to
“thig country from burgeoning popula-
dion growth., We are committed to
providing better quality of life for
the people, particularly to the weaker
gectiong and the minorities. We are
“fully conscioug that our efforts will
not succeed if uncheckeg population
growth continues to erode into our
investments for socio-economic deve-
'lopment. We are also conscioug that
“there can be no meaningful improve-
ment in the quality of life of the
vulnerable sections consisting of
women and children in qur society,
unlegs botp receive proper care and
attention in elf respects. For motherg
‘to' look after themselveg and tg- look
‘after thelr children they should have
e knowledge that they can choose

1903 (SAKA)

.society as a whole.

.can be no

disincentives to s
check population (HAH) =
the time of arrival and number of
their children.~ The women should

choose that and it shouly be their.
right, And they shoulg have the right

_in the matter which genuinely pertain
. not only to their health but also to the

health of the children and, ultimately,
to the healthy life of the family itself.
They should also be educated on all
methods and be provided the means
to adopt such methods ag each couple
desires. The choice shoulg be theirs.
We are convinced that unless our
women gre liberated from the tyranny
of repeated and unregulated child-
bearing ang child-rearing, the entife
family will suffer. Family planning,
therefore, is relevant not only from
the overall nationa] perspective but
much more so from the point of view
of each family itself, Ag gtated by
our Prime Minister, our people, especi-
ally, our women folk, do want family
planning and we have to give them
guidance and information and ap-

_proach them with humility. Unlessa

sense of respectability ig created in
the matter of family plenning and
unless thig concept ig accepted to the
society, we will not succeed in the
matter of family planning whatever
amount we are going to spend in this
Plan or in any future plans. It is to
be totally acceptable to the society
as m whole. There is a very important:
element of voluntary acceptance by
the people, by the women and by the
Therefore, we
cannot afforg to have any compulsion
or coercion. Thig is a social pro-
gramme involving etfitudina] and

.behavioural chanfes, Ag I said

earlier, these changes should be em-
beddeq in the way of life of our peo-
ple, For such long-term results, there
short-term legislative
answers. The Government is, there-
fore, totally opposed to gny form of
coercion or compulsion. The Govern- .
ment will relentlessly pursue the pro-
vision for providing - information,

-education, motivation as we]] a8 ex-
-pansion of services and supply availa.
bility to promote voluntary acceptance
.of the programme. This I am mlking
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more Clear to the House because in the

.yecent past this fernily planning pro-
gramme was distorted for political
motive which has done greatest
damage to the country. So, Govern-
Tnent has to be very cautioug in the
matter. Oup censug of 1978 hag shown
that in some Stateg like Kerala, Tamil
Nadu ang Orissa population growth
hag been dramatically checked, The
hon. Member hailg from that State
and, ug such, has every reason to be
proud of hig State. Orissa hag proved
that poverty does not come in the
way of family planning. Orissa hes
been doing it gilently, cautiously and
regularly and that is why the Tesults
are so encouraging as far as Orissa is
concerned,

But Sir, there are some States
which have made very wilg stridesin
the field of gconomic development but
bhave not been able t; keep pace with
progresg in the family planning pro-
gramme. I wish these States also to
follow the course shown by the three
States about which I have slready
mentioned,

Sir, I aceept the suggestion made by
the hon. Member that the Chief
Ministers should t{ake interest in the
matter. I have myself written to the
Chief Ministerg of all the States about
the interest that each State Govern-
ment should take in the family plan-
ning programme, Sir, the Prime
Minister has alsg written to the Chief
Ministers that they should take
interest in this very important pro-
gramme Wwhich wil] make or mar the
future of this country,

Sir, the decade 1980 has thrown a
very serioug challenge to the nation.
The very survival of the nation and
its future depends on what we do in
this gecade, 1f We Iai] then no amount
of financial provision that we '‘may
make in the Sixth or Seventh ¥ive
Year Plan will help us. We will be
almply probing in the dark. The hon.

‘Member hag warneg that the popule~
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tion explosion is yawning at us. But,
Sir, I am not pessimistic because T do
seek the cooperation of the whole
House, cooperation of all the political
parties and sectiong of the people and
the nation ag m whole to make this
8 nationa) programme and a national
movement, '

The House is aware that compense.
tion at specifled rateg is given under
the Netiona]l Femily Planning Pro-
grammeg tp persons who undergo
sterilisation oy IUD insertions, The
compensation is given to off-set the
loss of earning by the individual
acceptors on account of the time
spent by them in undergoing gterilisa-
tion/IUD insertion procedures and
subsequent convalescence before
return to active work. Some States
have added iy these rates from their
own funds. Cerfain monetary incen.
tives have also been introduced by the
Centra) Government for its employees.
A number of State Governments have
also adoptey them, The Government
woulg give the utmost consideration
to all the suggestions made by hon.
Members in this regard, and will in-
corporate them in the Family Plan-
gin_g Programme t0 the extent possi-

le,

The Census has also shown that our
earlier effortg have on 5 nationa] scale
brought down marginally the growth
rate during 1971—81 decade, While
this js cause for some satisfaction we
are more concerned about the size of
the huge problem which we still have
to tackle,

I would like to inform the House
that during the period 1980-81, the
performance leve] in variouy methods
-of Family Planning in the country
has significantly gone up. Efforts wil)
be made to further improve the per-
formance, Our Prime Minigter bas
glready given a call to ell the .Chief
Ministers to take persone) interest in
the programme, We ghall keep on
following the leaq given to ug in this
regard, I can only assure the. hon.
Member; cnee again that we share
their concern cecvplelely and .we
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week thejr cooperation, both inside
angd outside the House to make this
programmeg a national programme to
be adopted by all sections of the
society in which every citizen should
add his ghare in educating the others.
Thank you.

MR, CHAIRMAN: Shri Eduardo

Faleiro. Please be brief.

SHR] EDUARDO FALEIRO (Mor-
mugao): Mr, Chairman, I gm agree
that we must be brief. Already half-
?n..hour is almost over. Let me say
his,

After hearing the emphasig of the
Minister on the voluntary acceptance
by the people of this programme and
lack of coercion, I woulg only fer-
vently plead with him that since
Dooms Day ig fast epproaching, this
emphasis on voluntary acceptance by
the people should not be gn excuse to
inaction by the Government. During
the emergency, certain family plan=
ning programmes were called excesseg
of emergency; this wag wrongly and

. unfairly calley as excesses of emer-
gency of which hardly any proof came
by, in spite of &l the investigations
done during the three years of the
Janata rule. In view of this, Govern-
ment, once bitten hag become twice
shy. And it has been said that Gov-
ernment has taken g nervous attitude,
an attitude of one who s
willing to strike but afraig to wound.
But this attitude should not be there,
'The greatest calamity happeneg to
Family Planning programme when
Mr, Raj Naraip wag in charge of this
Ministry for a couple of years since
1977. Now we have the present hon.
Minister anq this is a refreshing
change and 1 do hope that he will
bring this back on the rails, During
the regime of Raj Narain, the rock-
bottom was reacheq in the matter of
non-implementetion of the Family
planning programme, What I wish fo
point out is shis...Let me say this...

MR, CHAIRMAN: Please don’t go
into files. Please ask a qusetion.

. SHRI EDUARDO FALEIRO:; Let

. me emphasise this. 1 am not here to

] disincentives to
check population (HAH)

take a partisan attitude, This I8 a
nationa] question. And if it is a
nationa] question, we must be inde-
pendent and not partisan, Since 1930
to 1980, decade by decade, our popu-
lation has been growing. The percen..
tage growth in 1930 wag 11 per ceat.
In 1940, 1433 per cent; in 1950, 18.31
per cent; in 1960, 21 per cent and odd; .
in 1970, 245 per cent and in 1980,
2475 per cent, Now, Sir, the point
which I am making ig this; We have
not had weany opportunity to discuss
this most fundamental question in
our country. We have not had time-
to discuss this in this House, You
know that from the First Plan upto:
the Sixth Plan, the actual expenditure
hag always been less in every single
plan than the allocation for Family"
Planning. In every single
plan it has been kept
less. 1 would like to ask the hon.
Minister a few pointed questions, a
few pointed queries. Since it is not
a partisan issue, since we are striving
to arrive at national consensus, will’
the hon. Minister call for a meeting
of the leaders of all the political par-
ties and evolve a consensus and agree-
ment? Secondly, since this great task
cannot be done by the Government
alone, will the Government consider
involving in thig programme volun-
tary organisations also and if so, to-
what extent? Because, it is not a pro-
gramme which can be done by the -
Government alone. It has been prov-
ed over the decades, Thirdly, is it not
a fact that it is not correct that the
minorities are opposed to it? It is not
correct, You look at Kerala State and
Goa where there are a large number-
of Christian population. In Assam
State, there is a good percentage of
Muslim population and you will see
that the rate of growih in those States
is less than the average rate of growth
o population of the whole nation..
What steps will the Government take
to educate the people, not merely to-
have short filmg but also involving
the vilage people through folk media,.
Kirtan Kars, etc.? The hon. Mimister
has written letters to the Chief Minfs--
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ters of the States, What is their res-
ponse? What has been the result?
‘Have you been able to have an evalu-
"ation of this programme at the State
level? 1 would lika the hon. Minister
“to reply to these questiong and I thank

-you, Sir, for permitting me to speak.

Ut xmifaae qredt (gRige) -

garafa w@im, aft qada gEedr
7 gEaed frac @ § afea
# gmwn § fr faad W gam fem
M g ¥ M F FIW 15 qWEC
amEws o an @3 ¢ frgem
#r ot g5 sfyag wAar &, v 0w
am ¥ faa® WA ¥ gg wiaAr §@
g€ 3 fF ogart & as§ & an
15 ¥=8 21, § WA & 9 §
ol faft & @t AEd T F oar
TE-Ag FOFC T draw faafg
FC &G LI IART F0AT fae g,
qF AF gL I fAan  fosy
FLqT qE FEAT E, AT qF IV
urfas gz § 99 g a9ar JEr
g w7 aF H 3z wig A @1
T U & UFHIA ¥ gAsr WY fgear
gWI, ¥ IF AW U3 AR TG
grT fr o oTd @ e gl &
IAF e frem, @7 @F @@
R qG FZ, 4 AW §B TG GAET
g GI7 TEIU F1 Fgr &
GHfFEr eqiiAn & ;I H O STATE
FU AT Tadent 1 F FIA; AFAL
fex sy ww § g, ghoa 9
F M, IEE! HIAY AYEd =AY
& ofwm g g f o 0w
E Fr e @ ug afew
ot s Sfesd o g oweR
Fmd w®  dr & fgmgeA
¥ ot qig § @A A AR wiafedi §
W@ aw am g 9% fewr
qar fegr arx 1 oo W feeR
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s oqzAr Wi wgd ¥ wd §
T 7@ ¥ aw Y & ¥ ¥R
% fou wodt & ® awgEg ?

q9Y WY YEAw W\ AT 85
sfowx ar & & faad arew

AW WME ¥ ¥ 4G W g |

L a@ s AW § fm faed

Fawar R wEm wfy wgld #

@ § fagg qv g wifx
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SHRI ANANDA GCPAL MUKHO-
PADHYAY (Asansol): Before you
start your speech, you must ask all
the Members to declara how many
childien they have got.

SERI RAMAVATAR SHASTRI: I
am going to ask that.
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SHRI B, SHANKARANAND: My
friend, Shri iduardo Faleirg has tried
to paint the picture of family plann.
ing programme drafted by the Gov-
ernment in a very different way, T
was little vained to hear from him
that the Government is willing to-
strike but afraid to wound, That is-
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not the approach of the Government;
there is no question of the Govern-
ment being wiliiag o strike and af-
raid to wound. The House will appre-
ciate that. Tha entire family planning
programme ig not to be lovked from
‘the point of view of just willing to
.strike and afraid t» wound, Taat is
not the aporoaca and aititude of the
Government 15 this problem. That
:should not be; it will not succeed,
We do not want to wound or sirike
.anybody.

SHRI EDJARDO FAT.ETRQ: Thet
is not the meaning; the meaning is
that the Government ig undecided.

SHRI B. SUANKARANAND: We
are very much decided. I am gald
“that the hon, Member referred to the
Janata regima and ths way the things
got distorted in those 3 years. There
was a serious attack on the entire
Family Planning at the cost of the
nation’s future. But [ would not ac-
cept what he says thay the Govern-
ment ig nervous and we are nervous
in playing a very dynamic role 1
the field of Family Flanning. No, we
.are very positive. We are conscious.
‘We have aims and objectives very
clear in ¢ur minds. And we ara going
ahead completely in this direction.

He has asked about the Plan pro-
visions of the Five Year Plansz, Sir,
the first Five-Year Plan ic, 1951--56,
had only a provision of Rs. 65 lakhs
for the entire period and only Rs
14,50 lakhs were spent. In the Second
Five-Year Plan je. from 1956—61,
“there was a provision of Rs. 4 crores
97 lakhs, but the amount spent was
less than 50 per cent i.e. about Rs. 2
croreg and 15 lakhs, Thereafter, there
were three Annual Plans—1966-67,
1967-68 and 1968-69. The total amount
-that wag spent during these three
-periods—I need not go into the de.
“tailg of each year—wag Rs, 70 crores
48 lakhs, whereas the provision was
Rs. 82 crores 93 lakhs. Then from
1969—74 i.e. in the Fourth Five Year
Plan, the total Plan provision wasg
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Rs. 285 crores and 75 lakhs while the
amount spent wag Rs, 284 crores, be-
cause at that time the entire big
gamut of infrastructure of the Family
Planning Programme was built up.
That ig the reason why such a huge
money wag provided and it was spent
also, During the Fifth Five-Year Plan
the provision was Rs. 285 crores €5
lakhs and the money spent was Rs.
408 crores and 98 lakhs,

And during the rolling Plan period
of the Janata regime, Plan rolled and
the Family Planning was also rolled
like a hold-ail of a traveller.

Now the present Sixth Fixe-Year of
1980—85. The provision made for
1980-81 is Rs. 140 crores and for™
1981-82, we have provided about
Rs, 155 crores for this purpose.

The hon. Member has asked wheth-
er we are willing to have a meeting of
the leaders of the political parties. Sir,
I have already appealed to all sections
of the House to cooperate with us. 1t
is not as though it is the responsibility
of the Government aione. It is the
nation’s responsibility. If the nation 4
accepts this responsibility, then we
shall survive. It is for the better
future of the nation that we have io
act together and in a unison. The role
of the Voluntary organisations also
is very important, as he has said. We
appreciate and 1 am really happy that
the voluntary organisations are also
coming forward to assist and supple-
ment the efforts made by the Govern-
ment. ‘

With reference to the observatious
made by the Hon. Member, Shri Ram
Vilas Paswan, it is a fact. Why does
the poor man want to have more
children? If his life is not secure, if
he has no necessary social security in
life, and if he has the psychology that
more children means more hands to
work and more provisions to fall back
upon, if he has a fear in mind that
children are going to die, he will pro-
duce more children. Unless we re-
move this fear from his mind, I think
we will not succeed in Family Plan-
ning.
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Family Planning cannot be seen
through sterilization. We do not have
that approach. We are approaching
the problem of growth of population
through an integrated way of develop-
ment of the society.

We have to. Otherwise, as I said
<arlier, more of population will have a
‘telling effect on the solutions that we
are trying to find for housing, hospitals,
medicine, clothing and other problems.
‘So, the poor man has {o be told: “Look;
smaller the family, better is your life.”
He should gain the confidence that
even if he loses children, there will be
something to fall back upon, and his
future life, either in old age or in
sickness, will be secure.

I agree with Mr, Paswan that the
poor man should be taken into con-
fidence, as far as his future and his
family’s future are concerned, Mr.
Paswan hag also said that the social
attitude to the poor should also
change. I agree with him. We have
1o change, The values have to change.
‘The social values are changing, and
they must change, in the interests of
the nation’s future.

Mr. Ramavatar Shastri is a very
senior Member, He has asked about
the Plan provisions. [ have already
given the figures; but he has said that
the leaders should lead, and set an ex-
ample. That is what he wanted. He
quoted the number of children born to
people, when there was no family
planning at all.

SHRI RAMAVATAR SHASTRI: No;
it was there.

SHRI B. SHANKARANAND: Per-
haps he is a shastri; and perhaps he is
very conversant with Hindu philoso-
phy. There were days when not only
were marriages made in Heaven: bhut
the couple were blessed by elders say-
ing: “Ashta putri sowbhagyavati
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bhava”. That was the slogan in those
days. The eligible couples were fol-
lowing the advice given by the then
elders.

Now the slogan has changed. Now
the slogan is: “We are two; and we
have two.” I make this request to the
elders of the society: whenever they
bless married copules, they should mt
say “Astha putri sowbhagyavati
bhava”, but should say: “You should
have ouly two, and no more.” That
should be the slogan and blessing to be
given by elders—including Ramavatar
Shastri.

SHRI RAMAVATAR SHASTRIL: I
have got only one.

SHRI B. SHANKARANAND: I am
requesting him to follow this, He is
now an elder. I don't think he is in
the age group of producing any
children, He should have this ap-
proach. [ am requesting the elders of
the society to bless the couples in this
manner.

MR. CHAIRMAN: Don't question the
potentiulity of Mr. Shastri.

SHR]1 B. SHANKARANAND: I am
not. I don’'t mean that. So, I appeal
to the House: ‘Let this issue not he
taken in a light manner. We cannot
afford to treat this matter in a light
manner. We have to treat it very
seriously, and approach it very serious-
ly.” We have to put our heart and soul
together into this. Our effort should
be to channelize our resources in such
a way that the country’s future be-
comes bright. Thank you very much.

MR. CHAIRMAN: The House now
stands adjourned, to meet tomorrow at
11 a.m.

18.54 hrs.

Lok Sabhy then adjourned till Elcven
of the Clock on Thursday, April 30,
1981/ Vaisakha 10, 1903 (Saka),



